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PUBLIC ANNOUNCEMENT 
FOR THE ATTENTION OF ALL STAKEHOLDERS 

IN THE MATTER OF VOLUNTARY LIQUIDATION OF 
GREENSILL INDIA FINANCE PRIVATE LIMITED 

CIN: U65999MH2020FTC343142 
This is in furtherance to the earlier Public Announcement issued in this paper on Saturday, 
2nd April 2022 intorming the stakeholders about commencement of Voluntary Liquidation 

of the corporate person ("Greensill India Finance Private Ltd. ") on 30th March 2022 and 
inviting submission of claims on or before 29th April 2022. 

Please note that the members of the corporate person in their Extraordinary General 
Meeting held on Wednesday 6th July 2022, has appointed Ms. Purnima Shetty bearingP 
Registration No.- 1BBVIPÅ-002/1P-N394/2017-18/11197 in place of the erstwhile 
Liquidator Mr. Subrata Maity bearing IP Registration No. 1BBVIPA-001/1P-P00884/2017-

18/11481 
All Stakeholders are requested to direct their future communications in respect of this 
Corposate Person to the undersigned at the following address 

DX-6,Om-Woods CHS, Plot No. 144, Badam Lane, Nr. DMart, Sector-21, 
Nerul East, Navi Mumbai- 400706 

Email: pcspurnima@omail.com 
Mob No.: 9920100695 

Purnima Shetty 

Liquidator of Greensill India Finance Private Linited 
IBBVIPA-002/1P- NO0394/2017-18/11197 

Date: 15th July 2022 

Place: Navi Mumbai 

NaWoashtya dad IsTul, 20a2 

z sTa0a : U65999MH2020FTC343142 

RauAT TNTAVTa saf fa. 2.o.30? a arefhrda ar 7et7 

ifn fare ranro muà . qfviai nn - AT arevtar IBBLIPA-0D 

IP- NO0394/2017-18/11197 vh Tt far% 1 qa îrdi, ravti aTTTUT 
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